FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
JAI ANNANYA INVESTMENTS PRIVATE LIMITED

SI. No. PARTICULARS DETAILS
1. | Name of corporate debtor Jai Annanya Investments Private Limited
2. | Date of incorporation of corporate debtor |11/11/1993
3. | Authority under which corporate debtor is [egistrar of Companies — Kolkata, West
incorporated / registered Bengal.
4. Corporate Identity No. / Limited Liability CIN- U74140WB1993PTC060702
Identification No. of corporate debtor
5. | Address ofthe registered office and 8, Camac Street, Shantiniketan, 7th Floor,
principal office (if any) of corporate debtor Room No 1,1 & 12, Kolkata — 700017, West
Bengal, India,
6. | Date of closure of Insolvency Resolution {14/05/2023 (As mentioned in Form A
Process uploaded at IBBI website).
7. | Liquidation commencement date of Liquidation commencement date:
corporate debtor 09/10/2023
Date of uploading of Order on the NCLT
website: 19/10/2023
Date of Intimation to the Liquidator:
30/10/2023
8. | Name and Registration Number of the Mr. Anup Kumar Singh
Insolvency Professional acting as [BBI/IPA-001/IP-P00153/2017-2018/10322
Liquidator
9. | Address and e-mail of the liquidator, as Address: _ o
registered with the Board 4th Floor, Flat 4A, Bidyaraj Niket ,22/2§A,
Manohar Pukur Road, Near Deshapriya
Park, Kolkata -700029, West Bengal.
Email-Id:
anup_singh(@stellarinsolvency.com
i Address For Correspondence (Office) :
10. | Sddmsamnd o ma1.1 I e l,lsefl foe Stellar Insolvency Professionals LLP, Suite-
correspondence with the liquidator 1B, 1st Floor, 22/28A, Manoharpukur Road,
Deshopriya Park, Kolkata-700029, West]
Bengal.
Email-Id:
jaiannanya.cirp@gmail.com
Contact No:
033 4801 7774/ 9830726554
11. | Last date for submission of claims 18/11/2023 i.e. 30 days from the date of
uploading of Order at the NCLT website.
¥ e
ANUP KUMAR SINGH
LIQUIDATOR

IP Registration No.- IBBI/IPA-001/IP-P00153/
2017-2018/10322



Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered
the commencement of Liquidation of the Jai Annanya Investments Private Limited on
09/10/2023 and the order was uploaded at the NCLT website on 19/10/2023 and intimated
to liquidator on 30/10/2023.

The stakeholders of Jai Annanya Investments Private Limited are hereby called upon to submit
their claims with proof on or before 18/11/2023, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Sd/-
Mr. Anup Kumar Singh
Liquidator in the matter of
M/s. Jai Annanya Investments Pvt Ltd
Regn No.- IBBI/IPA-001/1P-P00153/2017-2018/10322

Date & Place: 02/11/2023, Kolkata

ANUP KUMAR SIN GH

LIQUIDATOR

IP Registration No.- IBBI/IPA-
2017-2018/10322 SR
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NAKUNDA GRAM PANCHAYAT
Vill.+P.0.- Nakunda, P.S.- Goghal, Dist.- Hooghly
INVI ENDI

Nakunda Gram Panchayet, Goghatd, Hooghly, 712614, intends
to invile Tender in Two Bid System from the requested

Agencleleontra:lor Intending Bidders are requested lo log

nders.gov.In lo documenls available from 02/,

2023-24 to 3531N5P12023~‘24 Date: 01/11/2023.
Sd/-

Nakunda Gram Panchayat

SBI RACC Amlala Eranch (62975) APPENDIXIV (Rule (1))
Murshed Market, Ami POSSESSIONNOTICE
POAanrpnaga, muummﬂ s-a mwmun (For Immovable Property)

e nersianed being tho Authorized Officer of the State Bank of India,
Jayrampur Branch, under the Securilization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (No.3 of 2002) and in
exercisa of powers conferred under section 13(12) read with Rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a Demand Notica dated
27.06.2023 calling upon the borrower Subhalit Das, S/O Sailen Das at 165/C
Dllmund Harbour, Paschim Barlsha, P.S. -Thakurpukur, PIn-700063, lo
i Rs.32,57,146.00
(nup.n Thirty Two Lakhs Fifty Seven Thousand One Hundred Forty Six
Only) as on 26.06.2023, plus up to date accrued Interest. You are alsa
liabla to pay futurs Interest st the contractual rate on the aforesald
amount tagether with Incldental expenses, costs, charges, otc. within 60
days fromthe data of the sald notice.
Tha borrowar having failed (o repay the amoun,nolicals heraby gen 1 he
borrower and the p n possession
of the property described herein il powers confarred to him
under sub-section (4) section 13 of Act read with rule 8 of the Security Interest
(Enforcament) Rules, 2002 on this 31 day of October of tha Year 2023.
Thae Borrower/Guarantor in particular and the public in general is hereby

y property
subject to the charge of the Stale Bank of Indla, Jayrampur Branch for an
amount of Rs. 32,57,146.00 (Rupees Thirty Two Lakhs Fifty Seven
‘Thousand One Hundred Forty Six Only) as on 26.06.2023, plus up 1o dala
acerued inlerest. With futther interest and incidental expenses costs, elc.
thereon.

The borrower's attentlon is Invited to provisions of sub-section (8) of
section 13 of the Act, In respect of time available, to redeem the secured
assets.

Description of Inmovable Properly

Deed No.1-03093 for the year 2020, Book Nod, Volume No,- 1 020,
Pages-78174 1078202 being No.- 161303093 for the year of 2020

All that pieca and parcel of the Land admeasuring aboul 3.30 decimal
cquivlent to 02 cottais aong wilh trea storied esidential buiing standing
thereo
Mouza Samali JLNo-23, Touzi No.- 93, Paragana Magura, R. S. Khalian
No.-738, L.R. Khat 3308, RS. Dag No. 1797, PS. & AD.SRO-
Bishnupur within no urisdicton o Raspunja Gram Panchyal, Dist- South 24
Parganas, WestBengal

Subhajit Das,
Property Is butted and boundsd by:- On the North: 16 f. wide Common

Passage; On the South: Property of Iman Ali Mondal; On the East: Praperty of
Sulekha Sanpui; On the Wesi: Property of Prabir Kumar Saha.
5 by speed
post.Incase, the
sorvice.
Authorized Officer

NOVEMBER 2023

commissioning of 15 KL

The specification of the
above said work is given in

Corp. Office:- 9th Flcor, Antriksh Bhavan. 22, K G Marg, New Delhi-110001,
- CO_RRIGENDUM Phones:- 011:23357171 , 23357172, 23705414,
In "Form-A" of Snehtango Food | SARASWATI BANIK PODDAR, W/0
Products Private Limited GOUTAM KUMAR BANIK, RESIDING AT PNB Housing Finance Ltd, Office No, 111-112, First Floor, Plot No. 1, Block No. 9,
3 [ARAT GHAT ROAD, WARD NO.- F i L i i t d DB Corporate Park, Rajbandha Maldan, Ralpur, Chhattisgarh - 432001
published on 26,10.2023, the last NCIPALITY, PO tnance Limite
date for submission of claim is s SA‘;@Q};{;}E@ POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES)
"03.11.2023" instead of PO WA IK ARE | Whereas the unuemgntd Deing the Authorized Officer of the PNB Housing Finance Ltd. under ihe Securiiization and Reconstruction of
& > THE SAME AND ONE IDENTICAL Financial Assels & in_compliance of Rule 8(1) of Enforcement of Security Interest Act, 2002, and in eurusa of pawers conferrad undul
02.11.2023. Inconvenience :g_{%ﬂw&gﬁeﬁmvnsﬁgm section 13(12) read with Rule 3 of tha Security Rules 2002, issued n th dale
causedis regretted. DT o ATNABADWIF, ol
hi tion 1. of the said h 1.
“NOTICE INVITING E-TENDER" inpi i i
s Sy 9 1d, for k borrowers' attention Is Invited lo
The Bhagirathi E-Tender is hereby invited i 3ol the Act intespect secured assels.
= = by the undersigned, vide st Loan [ NamdofBorowed |5, o Dateof
. ) odormowe! Des tion of the
Cooperatl\,le N!'Ik this office NleT [No{ Branch) - Account éump; Demand | daieDemand | possession| Pmp-e-’“:rmwd
Producers’ Union [ INeRPTVNVZPIvL BTN | Yo | lmihin | Hokr| Whr | T
Limited for “Construction of modified | ] S Shams | ™ 5o | 210202 St o . G P, D e
Invites E-Tender for the Community Leach Pit” which 19062019 Kasim Molors, Voer Sawanar Nagar Ward No1,
: is available in the website Rapur,Raipur, Rapur, Chhatisgarh,India, 492001
Supply, erection ¥
install 'a tion and http://wbtenders.gov.in/, Dale: 01:11-2023, Placa: Raipur Sdi- Authorized Offcer - Ws PNB Housing Finance Limited

State Bank of India

vertically insulated milk

details visit https://

. sl BOQ in the abave said NieT.
silo and accessories vide S/
Tender Id: 2023 g

= Executive Officer
BCMPU_598086_1. For Farakka Panchayat Samity’

whtenders.gov.in.

RAILWA
E-Tonder Notlce No. W_LLH_12_
202324, Datod: 30.10.2023, E-Tender
(Qpen Tender) s invited onllne by Dy.
Engineer / Elect,

Executive Engineer
(PIU - Head), WBSRDA,

(Reguiaton, 12 of the Insolvercy and Bankruptcy Board o Ingia
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
JAI ANNANYA INVESTMENTS PRIVATE LIMITED

o Particulars Detalls
1. [Name of corporate debtor JalA Private Limited
2. | Date of ncarporation of corporale [ 11/11/1983

North-24 Parganas Division
invites e-tender as follows:-
e-NIT No. : N-43/2023/
N-24/WBSRDA, Dated:
01.11.2023, Last Date/Time
for receipt of bids through
e-procurement: 23.11.2023
upto 17.30 Hrs. (as per

C&W Workshop, Eastern Railway,
Liluah, Howrah, Pin-711204 from
tenderers having lechnical capabilities
for the following work: Name of the
Work: Provision of energy efficient
BLDC fan al office and servica
buildings with necessary allied work
atthe CAW workshiop, Liuah. Approx
Cost of Works: ¥ 42,47,800.00;

TENDER NOTICE Assat

SALE NOTICE UNDER THE INSOLVENCY AND BANKRUPTCY CODE, 2016
Mis. PENGUINE HOSPITALITY PRIVATE LIMITED (In Liquidation)
Liquidator's Address: 8. N. N. Mukherjee 3rd Lane
Uttarpara, Hooghly-712258, West Bengal

following Assets and Propertes of Ms. PENGUINE HOSPITALITY PRIVATE LIMITED (In
Uq-\du!m)hlmC\HUS!%W\'BZUWPTC?S]SﬂbRnWMNLiq\ldalbnEiMlmlarsdlbylu
'AS ISWHATIS"and WHATEVER AND
WITHOUTRECOURSE BASIS" s perdeti mentionedinheabl below:
Manners | Inspection
Description of Date
Sale

Date and Time of
Auction

Raserve | EMD Amount

Asagoing 015t December, 2023

Al the Assets of the
Corporate Deblor (10.30am f0 £ 30 pm)

Assels of § minutes each

1. Interested Appicanis may refer lo the COMPLETE E-AUCTION PROCESS INFOHMAHON
DOCUMENT containing detais of lerms and conditions of online E-auction, E-auction Bid
avalable all

Eligbilty Y

the Insolvency Professional acting |1BBINPA-001/IP-P00153/2017-2018/10322
at

as Liquidator

. Aumm T s T TRora e | Eamest Money: < 85,000.00; Tender Server Clock). Thella TMLm_mlwmMhmuwmlumehﬂwmﬂ‘ek_mlmwwn‘a\mulE
3 ﬂumurbyu e e eumus | Bagisirar of Compardes - Kelkata, We ‘c‘:u‘;(;n'?:nvlv.:"r;lm:mlé.ﬂlﬂﬁl atf | details can be obtained e The Liquidstorcan
. Website com, itas -Auclon
- [Corporate identiy No. 7L mitod [GIN- U7ATsOWBT03PTCOROTIZ i posriicsnd | LKLY websile:|l; Eucton gallorm: e gaicionscon ilaresed 8idéors are requested 10 visit the
iabilily Identification No. of Detalls of Tender Is Avallable:[f /00 p o nqae o0 ot b aab
corporale deblor www.Ireps.gov.in msmwzcz}u - -govi bt Transler only.
5. [Address of the ‘office and | 8, Camac Stros snnnhnm-hn 7th Fioor, | | Tender Notics Is .;., available at
prncipal ofico (1 any) of corporata  Room No. 11 - 700017, < Sdi- Sudipta Ghosh, Liquidstor
Lo ‘ r Executive Engineer (PIU-Head) 1831 Reg. No: IBBVIPA-001AP-POGABA20 17 :‘umn
5 gau o v ol ey 14/05/::721I {45, mentioned in Form A | |Followus at: ﬂ@EastemRanway SRDA, |[0at ;02112023 admin@eauctons.coln o)
esolulion Process ploaded at IBB! we! I N :
Gate of date” 0 North 24 Parganas Division | [Piace: Kaltata Cell No: 9230823033/ T003384289
cotmorate oot oai0r20%3
Waoske: 1102 HOOGHLY ZONAL OFFICE 24, New G.T. Road 2nd
Date of inimation to the Liguidator: IhY A6 @ N . R 2nd w0, W, [
Sotoots UCO BANK EMAND
8. |Name and Registration Number of | Mr. Anup Kumar Singh (A Govt. of India Undertaking)

T.SPIRITUAL WORLD LIMITED
CIN: L63040WB1986PLCO40796
Registered Office:4, Netaji Subhas Road, 1t Floar,
Kolkata, West Bengal - 700 001
info@tspiritualworld.com; Websila: www.ispirituaiworld.com
GUARTER AND HALF YEAR ENDED J0TH SEPTEMBER, 2023
[SEE REGULATION 47(1) (B) OF THE SEBI (LODR) REGULATIONS, 2015]

E-Mail:

NOTICE

NOTICEU'S l:(zl OF THE SARFAESI ACT, 2002

section 13(2)ofthe Securtization and Reconsiruction o Fin 200254 012002) read
< and & ol of o Tuator, | Addres i il ty Rules, 2002 Borrawer! Guarantor ta repay the amount he Credil faciit
as registered with Ihe Board 4th FbDlPFIII 4A, B»dyan Niket ZZIZHA
Manohar | M "K
Kolkata -700029, West Bongal L';Z"“‘ " g of ‘ cost:
saidAct.
Ada 3 emal dTor | Address [Office) : Y
B et | Sialins ntaveoney B AR | oy a 130l Section 13 of the said Act, you shall ol ransfer by
Suite- 18, ‘!lF‘W’ 22/28A, M; ukur sale,
l‘},u’fsnunannya Park, Kolkars.Ta0035, The detads of . " i o, "

@gmail.com

Contact Now 533 4301 T9327 833736554

TRV0Z3 To. 30 days fam tho dale of
loadlng of ordu alihe NCLT wabsita.

smen of Liquidation of the Jaf Annlﬂyl Inveriments Prvals Limiea o
rdar was uploaded ai the NCLT website on 1311072023 and|

Tha stakehoiders of Jal Annanya mva-nmnu Privats Limited aro hereby called upon to
o0l on of before 1811172023, 1 the liquidator al the address|

Tho firanciarcrodlor shall submit thelr cisms vl proaf by electronic means only.
All aher credilors may submit (he claims with the proo in person. by post or by

The abova I an extract of the detailed format of quarterly & half year ended
unaudited Financial Resuts filsd with the Stock Exchanges under Regulation
33 of tha SEBI (Listing Obligations and Disclosura Requirements) Reguiations,
2015, The full format of the Unaudiled Financial Resulls are available on
the Stock Exchango websites viz. www.bseindia.com & wvav.cse-india.com.
The same is also avallable on the Company's website viz.
www tspiritualweorid.com

By order of tho Board

For T.Splritual World Limited
Netra Bahadur Ranabhat
Whola Tima Director
06716666

Date : 015t November, 2023
Place : Kolkata

LIKHAMI CONSULTING LIMITED
CIN: L45209WB 1982PLC034804
Registered Office: 824, Dr. Meghnad Shah Sarani,
RoomHo. 1, 2nd FloorSoutham Averus, Kolkala - 700029, inda
E-Mai :Webste

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE

AND HALF YEAR ENDED 30TH SEPTEMBER, 2023
[SEE REGULATION 47(1) (8) OF THE SEBI (LODR) REGULATIONS, 2015]

TR3_Tn Lakhs)

claims shail atract penalties
S
r. Anup Kumar Singh
Liquidator in the matter of
Mis. Jal Annanya Investments Pyt Lid
Date & lace: 21112023 Kalkata_Rogn No.« IBBUIPA-011P-PY01532017-201 10322

2283465, 2283467,2283466,
E-mail - jhrgov@jhr.nic.in, www.rajbhavan

ADVERTISEMENT

Inviting online application for the post of Vice Chancellor, Binod Bihari Mahto
tanchal Uni of

L, Name of the Borrower / Guarantor with

Description of Property Mortgaged lo Bank

(1) Nature of Loan, (2) Amount Dus

o Address and Branch Name (3) Date of 13(2) Nolice (4) NPA Date

1. [ Mrs. Sikha Mondal Prop of Satyanarayan Ice Company, | 1)Cash Credit EWTD o Tidls Deed no. I-26681937 Gated 18.08.2014, double
252, Dr. Hemchandra De Road, PO: Buroshibtala Uttar 2)Rs.23,84,309.00+ storied buiding constructed on land measuring 2.5 cottah,

Chandannagar, D1. Hooghly, Pin 742105

Branch:

Guarantors: Mrs, Tripll Mondal and Sutapa Mondal,
resident 252, Dr. Hemchandra De Road, PO: Buroshibtala,
Uttar Chandannagar, DL Hooghly, Pin — 712105,
Chinsurah Branch, Rupali Cinema Complex, N.

S.

(Rupees Twenly-Three Lakh Eighty-
Four Thousand Three Hundred Nine
Only) as on 26.09.2023 (inclusive of
interest up o 31-08-2023) with further
inlerestandincidental expenses, cosls

situated at Holding No- 252, Dr, Hem Chandra De Road, Utar
Chandannagar, PO-Buroshiblala, P.S- Chinsurah, Dis. - Hooghly,
Pin-712105, West Bengal Mouza- Uttar Chandannagar JL no 21,
RS Dag No 3248, LR dag No 5660, R.S Khatian No 965, LR|
Knatian No 469 under Haoghly Chinsurah Municaly

is butted - EMTD was exte

GOVERNOR'S SECRETARIAT
JHARKHAND, RANCHI-834008

Road, Chinsurah, Hooghly, 712101
E Mail: chinsu@ucobank.co.in

3)12.10.2023
4)26.09.2023

Theproperty
North-By the

2092015 CERSAI leqss(zred 0. 200024396333, Bounded By-|

xtended on

Lana, Eul—ay the propertyof SriAnimesh Ch:(an«, West 8y the!
property ol Sm. Shyamali (R plolNo 3248P)

Date: 02.11.2023, Place: Chinsurah

Authorised Officer, UCO Bank

ASTERN RAILWAY

Detalled Tender No. 10WTCAQCER
2023-24(0pen) e-tendering, Date:
31.10.2023. Tender for e-tendaring Is
invited by Chief Administration Officer/|
Con/Eastem Raiway/Kolkata, 4th Floor,
14, Strand Road, NKG, Kolkata-700001
for the following work: Name of Work:

(Rs. In Lakhs) 11.{Last date for submission of clalms
St Pariculars Querter [ Year io Date
Nol ended | forcurrent |  Quarter of otco ah
Heaturided OSTOIZAR3 e e o
30.09.2023 | 30.05.2023 Intimated to liquidator on 30/10/202:
Unaudiled | I submi their claims walh proa
1 [Total Incoma from Operations 0.180 0.360 mentioned against item No.10.
2 [Net Profit/ (Loss) for Iha perod
(before Tax, Exceptional and / (3.328)|  (12.284) (2.304) p
or itoms) -
3 [Net Profit/ (Loss) for the parod
before tax (alter Excoptional (@328)| (12.284) (3.304)
items)
4 [Net ProtiL/ {Loss) fof the parod
after tax (aller Exceptional (3328)| (12.284) (a.304)
andlor items)
5 [Total Comprehensive Incore Tor|
the pariod [Comprising Profit/
(Loss) lor Iha period (after lax)
and Other Comprehensive (3.328)| (12.284) (3.304) w
6 ,000.200 | 2,000,200 200 &’)
7 Tel - 0651 -
Reserva as shown in Iho s
Audited Balance Sheel
of the previous year) 2 : -
& [Earnings Par Sharo
(of Rs.10/- each)
(Nol Annualised)
Basic & Diluted ©o17| _(0.061) ©o17

The office of Chancellor invites online application from interested eligible
candidates having scholarly pursuit, academic interest, administrative ability and

other desired qualifications for the post of :-

1. Vice Chancellor, Binod Bihari Mahto Koylanchal University, Dhanbad.
Al the instructions and link regarding submission of online application are
available on website having URL www.rajbhavanjharkhand.nic.in or, Chancellor

Portal (www.jharkhanduniversities.nic.in).
PR 310389 Governor(23-24)#D

Supply of 50000 Cum of 50mm size
machine crushed track stone ballast in
any lypes of Railway wagon including
all sorls of incidental charges for
Bakudih quarry under jurisdiction of|
Construction Department of Easterm
Rallway Approx. Value

00,000/~ Cosi of Tend

Governor Secretariat
JHARKHAND

24.11.2023 a1 15.00 Hrs. The tonder
documents and ohr dotas can be

g 'mm arr q pmbrctmtbc«k

on Bl g

Whereas,

Office, SASTRA Division, Kolkata North
SaltLake, Sectord, Block- DD 11, Kolkatz- 700084 LORN S]] NOYICE
ok

oblained from the websile

e lreps.govin Tho bidding for th
fender is o be submilted thraugh
the E-Tendering on above websile,
Manual offers are not allowed againsi|

Appendix IV, Rule §(1)

Officer
Assas & Enforcement of Securiy Inlerest Act, 2002, and in exercise of pawers

inleres\(Enforcement) Rules, 2002 ,issued demand nalice/s on the dates mentioned against upon the respective
borrawerls o repay the amount as mentoned againsL the accoun within 60 days o e dal notice(s)! date of receipt of the said

notices(s).

The borrowaris having failed to repay the amount, ntice is hereby given to the borrowaris and the public In general that the
undarsigned has taken possession of the propertyfes described herein below In sxercisa of powsrs conferted on himher under

Ioh'l'm: 91433527642, &ui:ulm@ynm.m this lend:,"a:';:luvarg:’r;\::dl :rl::’:ll
Financial | |bo summarily rejected. con 73202324

‘Tender Notice is also available at
the account mmnuqmn

Followus at :l@EastemRallway
astemrailwayheadquarter

The borrawer's/guarantor's/ mortgagor's attention s Invited to provisions of sub-section (8] of section 13 of the Act In respect of

SU Paniculars Guartar
ol onded Quartur of
previous ysar
ended
Sosiaens) SN[ Samani
[ Dnaudited | Unauditsd | udited
1 | Tolal Incoms from Operations Soio | ziovs | 1rem
[Z [Net Profit/ (Loss) perod
(be[qm Tax, Exceptional and 0502 1204 3191
items)
S Thetore) (Loss) for the @ parad
before lax (after Excepl 0502 1204 3191
|__|and/or Extraordi llvm!)
@ [Nel Profit/ (Loss] for the perod
after Lax (afler Exceptional 0502 1204 3.191
and/or Htuns)
5 [ Total Comprehensive Incotne for
the period [Camprising Profit/
(Loss) for the period (aﬂm tax)
and Other 0502 | 1204 3.191
Income (after tax)]
[6_| Equity Share Capital 595000 | 995000 | 695000
7 [Reserves (exciuding Revauuaton|
Reserve as shown in tho
Auciled Balancs Sheet of - - -
the provious year)
 [Eamings Per Share
(of Rs.10/- each)
(Mot Annuatised)
Basic & Diluted 0005 | 0012 0032
[Wote:

The abave Is an extract of the detailed format of quartedy & half year ended
30th September 2023 unaudited Financial Resuits filed with the Stock
Exchanges under Regulation 33 of the SESI (Listing Obligations and
Disclosure Requirements) Regulations, 2015. The fuil format of tho Unaudited
Financial Resulls are availabie on tho Stock Exchange websiles
viz. www.bseindia.com & wwacse-india.com. The same is also available
on the Company's website viz. wew ikhamiconsulling.com
By order of tha oard
For Likhami Consulting Limited
Babu Lal Jain

Dats : 015t November, 2023 Whole-Time Diraclor
& ta

Place

AKC STEEL INDUSTRIES
LIMITED

Regd.Offlce:“Lansdowne Towers”,
4th Floor.2/1A, Saral Bosa Road,
olkata-700020
CIN: L27103WB1957PLC023360
Phone No. 03340604444,
Fax No. 033-22833322
E-mail: contact@akcsteel.com ,
Website: www.akcsteel.com
T

NOTICE

NOTICE Is horeby glven that
pursuantto Regutations 29(1)(a) and
47(1)(a) of SEBI (Listing Obligations
and Disclosure Raequirements)
Regulations, 2015, a Meeling of the
Board of Directors of the Campany
will be held at the Registered Offica
of the Company al *Lansdowne
Towers", 4th Floor, 2/1A, Sarat Bosa
Road, Kolkata-700 020 on Thursday,
the 9th day of November, 2023 al
11.30 AM. inter alla, to consider and
approve the Un-audited Financial
Resulls of the

BEEKAY STEEL
INDUSTRIES LIMITED
Regd.Office:“Lansdowne Towers',
4th Floor,2/1A, Sarat Bosa Road,
Kolkata-700020
CIN:L27106WB1981PLCO33490
Phone No. 03340604444,

Fax No, 033-22831322
E-mall: secretarial@beskaysteel.com

/ebsite: www.beekaysteel.com
OTICE
NOTICE is hereby given that pursu-
anl to Regulations 29(1)(a) and
47(1)(a) of SEBI (Listing Obligaticns
and Disclosure Alequirements) Regu-
lations, 2015, a Meeting of the Board
of Directors of the Company will be
held at the Registered Office of tha
Company al “Lansdowne Towers",
4ih Floor, 2/1A, Saral Bose Road,
Kolkata-700 020 on Thursday, the 9th
day of November, 2023 al 1.30 P.M
inter alia, to consider and approva the
Un-audiled Financial Resuits (both
& C

Company for the quarter and half year
ended on 30th September, 2023
This information Is also avaliable at
the website of tha Company at
viww.akesteal.com and wabsila
of the Slock Exchange al
www.cse-india.com

By Order of the Board
For AKC Slul Industries le

P'aca Kolkata _(Anupam Gbulh)
Dato : 31.10.2023 Company Secretary

of th
Company for the quarter and half|
year ended on 30th Septomber, 2023
This information is also available al
the wabsito of (he Company
al_www.beekaysleal.com and
websile of the Stock Exchange at|
www.bsaindia.com
y Order of the Board
For Beskay Steel Indusirles Ltd.

S
(CS Rabindra Kumar Sahoo)
Wkata  Company Secrstary

ol
Date: 31.10.2023

SALT LAKE ZONAL OFFICE [Iiaenaanaiay

DIN No..02467622

00 @0

ezl Derand e Uco BANK 38400 Block, Salt Lake, Sector-| Ut Liet LI
sl Zﬁmmml it "}Dﬂdmww First Floor, Kolkata-700 064 (For Immovable Property) 1
Noj - c) Nams of the Owner Bescription of the immoy i Whereas, The undersigned being the Authorized Offce of the UCO Bank, under the Securiization and Reconsiuciion of
ol the property property gag Gaeof derand nokce Financial Assets and Enforcement of Security Inlerest {Act, 2002 (54 of 2002)) and in exercise of pawers conferred under
| Mark ol beAuborsed Ofce| | section 13(12) read with (Rule 3) of the Securiy Iterest (Enforcement) Rule, 2002 isued demand notie caling upon the
1 [a1BFan (SoTID- T52720) A thal part & parce stuated a hoking 1 Premises No. 365, See | 2)22.08.2023 Borower 10 epay the amount n the Notice with futher inferest a the contraciual rate o the aloresaid amount logether with
b) Mis Amulya Fruit Shop | Nagar Purba (Bardhan Para), PO. Birat, P.S.Nimia, Kolkata - b) 01.11.2023 costs,
6 Lt Amudya R Logal | 700051, Dist North 24 Parganas, Mouza-Bacra, Re. 8a.No. T4 L c) R, 16,43,650.25 T borous havie e 0 epa s, ek sy gvn s U broverand e puc 1 gl at o
neirs of Amlya oy, No.09, TouziNo, 1163, .. Khatian No. 199, R.S. Khaian No. 202, | (Rupees Fifeen lakh th properydescbed erih blowi cxris fpowers corfrrd . i ndor S
St Saraswali Roy, R.S. Dag No. 102, Municipaty North Dum Dum, Holding No. 365, | Forty Trree Thousand " poes
St Suchita Roy Biswas, | Ward No. 21, measuring an area of 02 Coliah 08 Chitacks with two | Sx od on st{Enforcement) Fule 4
St Susama Debnalh, | stored bukding vitue Deed No. 3147for e year 2003 (Purchased | Twenty Five Paisa only) The borrower in particular and s ot lode propery and any dealings with the
St Anima Roy and lotal land of 04 Catiah in the Name of Sri Amulya Roy, Slo.LL | with futher nerestfrom | | [ProPeRy bject o 9 anamount and further
[Mr Amvito Roy Rejendra Nath Roy, by virtue of sale Deed Being No. 3147 forl the | 01,08.2023 and other s, costs, charges elc
Cottah 08 Chi diges 130ftheAc!, foredeem
d) Syama Prasad Kulavi the secured assets.
2 [a]B0: Sall Lake Sector V. AI um plece and parcel of mnenual fial Being No 1A on the first | 2) 16.08.2023 st Name of the 4) Date of Demand Notice
(Sol ID 143220) builtup are: b)31.10.2023 Mo borrower / Guarantor / b) Dats
)3 stha Trde Carry, wﬁ: o propotionals sars ol tand nesnutg | cﬂm:’;: o) Rs. 604561438 Financlng Branch Amourt
: alswal, same a litte mora or less o ing na poes Sh
Guranlor: SmtRina | TRISHILA Aparment, ingan sttt Car Baga o | b ey oY T|Wrs Wals DoviSeth Borower] | EQUITABLE _WORTAGAGE GF PROPERTY|a)25.002023
Jalswal Jyangra, Kolkata 100059 under Mouza Jyanara, JLNo 16,R S No | hundred fourteen and lio mPrakath Seb, O iagiGANbal pecamdparca g LN i
) Shri Lallt Jaiswal, 14, TouziNo 3027 comprised in €S Dag No 1414 corresponding o | iy eight paise) with ) D 02
Slo Late Muraidhar Jiswal | R § Dag No 1455, LR Dag No 1169 appertaining o CS Khatian No | futher iterest rom S5 O son. b s Apaimact, lockied 8t S075. Brindr doxala | ( Rupsss  Cloven Lakru
il 13,RS KnatanNo 16, LR Knatan No 2563 41354, neing Hotding| et est Fom Shivam Aparimen, 51/251,, Branch| Road, Khardaha, Ward No 21, PO~ B.D Scpan, Distit|Two Hundred Fiy Fourand
S No Block JL 7107, Hotara Ward o 21 witin e loca s of| s Panchanantala Road, .0, 5.0 Sopan| Noh 24 Parganas, Registeredmorgage Deed Nod-| Paisa Foury Four Ony) as
Raatat Gopalur Nricoly and i e Aadiso of A | oy e Prasad Kol Khardaha, Distict-North 24 Parganas, y03/2020, )L No~03 on 20.072023 and inlerest
3) BO: Ultadanga (Sol % $ ! o ta- g_property stands in the name of Mrs. upto
) 80:Uradanga (So11D | Giicl) QU Ot Rt undr P, Baus ey | 72 Kolkala- 700116 oty sands n f Mis, | charged uplo 31.03.2023
007520 " h % oh iyt Branch: Tiagarh Hfurther interest, incidental
b) wh“ﬁ‘l'“'::l’" and | Jaiswal, S/o Lale Muralichar Jaiswal & Smt Rina Jaiswal, Wio Shii EMai: ttaga@ucobank.coin | expenss , costs & charges
S Rnsduent Lalt Jaiswal as per Doed No 13402 daled 27/1172014.The fatis Contactpenson:ME P Siach o
ot sl | Pted & bounded by: On e Norb: G+3 staied bulding; O the bl fimber, 849154542 x F
o Late Muraldnat Jaiswal | o, th: G4 Storied Buiding; On the East: 2 storied buiding; On the e~
& Sml Rina Jaiswal, o idrprend StairCas
Wio Sho Lalt Jaiswal St Date 020 /A lTUD ‘{‘ N Authorlsed Of
Dale: 01,11.2023 Circle SASTRA Head, Kolkata Nort P AN = T Authorised Officer
Placa Authorised Offcer, Puniab National Bani| | Place : Titagarh ek Ulw A}.R S I N GI‘f UCO Bank

o0 @0

LIQUIDATOR
IP Registration No.
2017-2018/10322
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SALE NOTICE UNDER THE INSOLVENCY AND BANKRUPTCY CODE, 2016
Ms. PENGUINE HOSPITALITY PRIVATE LIMITED (In Liquidation)
Uquidator's Address: 8, N. N. Mukberjee 3rd Lane
Uttarpara, Hooghly-712258, West Bengal
The folowng Assets and Progeties of M. PENGUNE HOSPITALITY PRVATE LIMITED (n

Ligadance)

Ch
A B SAND

Al £ Assats of P Gtst Decemter, 202
Corporate Dettor | (1030 3m B 430 pm)
composey o Francial

xasets

1 isresiad Argicanty may nefer 1 e COMPLETE E-AUCTION PROCESS INFORMATION
DOCUVENT crtaness detas of e 37 condtions of crie E-auctin, E-auxtion B Form,
X st atl

Limaad's websta: M

i) Sfasfruttan fufinss
CIN L36300WB1952PLC020274
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A e, sy ot el The Ligudator can

cancelE-Auctonatany St wShout Gving any reascn.

3. E-Auction platiorm: wwaeauctioos ca i interested B03rs are requested 10 visit e,
hovemaotoned websds and bt

4. EMO shouds e paid by Damand Oraf Elecronic Transler orly

Susipta Ghosh, Liguidator
1881 Reg. No: IBBITPA-DI11P-POOLIA 20171010872
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